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E utern Co«lflelds

1401. SHRI ROBIN SEN: Will the
Minister of ENERGY be plea.sed to

(a) whether rampant corruption is 
prevailing in cases of filling up vacan­
cies and recruitment in Eartem Coal­
fields Limited;

(b ) if so. whether the Ministry will 
institute an inquiry to establish the 
fact; and

(c) whether Government will for­
mulate policy In respect of recruit­
ment in E.CX .7

THE MINISTER OF ENERGY (SHRl' 
P. RAMACHANDRAN): (a) No. Sir.

(b) Does not arise.

(c) A procedure has already been 
laid down for recruitment in the Pub­
lic Sector Undertakings, which is 
applicable to Eastern Coalfields Limi­
ted as well.
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